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इससे Ëयापािरक जहाजȗ के पिरचालन मȂ Ǘकावट नहȒ आएगी बȎÊक जहाजȗ के पिरचालन मȂ सुगमता  

आएगी। 

Demand to take effective steps to reduce industrial 

pollution in the country 

 SHRI THOMAS SANGMA (Meghalaya): I rise to bring forth my concerns about the health 

effects of industrial pollution in the country. Industrial activities are a major source of air, water 

and land pollution, leading to illness and loss of life not only in India, but all over the world.  

While Bhopal was a single event that caused the death of thousands of people in a very short 

period of time, pollution is often a slow, continuous process. An excess of substances in the 

environment is responsible for either death or illness among people exposed to them. Industrial 

pollution is non-specific. Therefore, a high level of awareness about the possible links between 

health and pollution is necessary - to link symptoms to exposure to industrial pollutants. In India, 

a concrete policy to check industrial pollution is lacking. This neglect on checking the health 

effects of industrial pollution can slowly prove to be fatal for the people living around the 

industrial hubs. 

 Realising these concerns on the health effects of industrial pollution, I urge upon the 

Government of India to take steps in preventing health effects due to industrial pollution. 

Prevention calls for the identification of polluting sources, awareness about the links between 

pollution and health and steps to minimise the risks. These are to be in the form of policy and 

regulatory controls by the Government, improved technology to minimise industrial pollution and 

the adoption of personal protection. 

Demand to formulate a coordinated policy to support various 

Oriental Libraries in the country 

 DR. (SHRIMATI) KAPILA VATSYAYAN (Nominated): Sir, in this country, there are over a 

thousand libraries which could be grouped together under the category of Oriental Libraries. 

These libraries are holders of rare material, which includes manuscripts as also published  

books. There appears to be no coordinated policy for supporting these libraries in respect of 

their holdings as also their personnel. Most of these libraries are outside the University system. 

Many of them may or may not, do or do not, qualify for a very minimal financial assistance  

under the Grants-in-Aid scheme of the Ministry of Culture. It is of crucial importance  

for this country if the written documents in these libraries are not only preserved and conserved, 

but the knowledge in these is also brought to the attention of those in the modern educational 

system. 
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 There are specialized libraries in this country, which have material in diverse languages and 

scripts, ranging from Sanskrit, Pali, Prakrit, Arabic, Persian, Sharada, etc. The lack of support 

to these libraries has also led to a situation where there are only limited number of people in this 

country, probably not more than a thousand, who can read some of the extinct scripts in which 

these manuscripts and books are written. There are very few scholars, for instance, who know 

Brahmi, Kharosti, Kufi, Nastaliq, Modi, Burunchi, Teglari, etc. 

 I would like to bring this matter to the attention of the concerned Ministries in the 

Government, especially, the Ministry of HRD including the University Grants Commission, and, 

the Ministry of Culture to look into this issue with the urgency that it deserves. Thank you. 

 DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I associate myself with the Special Mention 

made by the hon. Member. 

 SHRI VIJAY JAWAHARLAL DARDA (Maharashtra): Sir, I also associate myself with this 

Special Mention. 

Demand to streamline the procedure of granting funds for 

youth affairs and welfare in the country 

 सुǛी अनुसुइया उइके (मÁय Ģदेश): महोदय, मȅ इस िवशेष उÊलेख के माÁयम से भारत सरकार के 

युवक काय«Ďम एवं खेल मंĝी महोदय का Áयान िदलाना चाहती हँू िक युवा गितिविधयȗ के िलए Îवयंसेवी 

संÎथाओ ं(NGOs) को जो केÂğीय सहायता उपलÅध कराई जाती है, वह नेहǘ युवा केÂğ एव ंरा¶य शासन, 

दोनȗ की अनुशंसा पर पृथÓ-पृथÓ ĢÎतावȗ के आधार पर Îवीकृत की जाती है। Ģाय: देखा जा रहा है िक 

नेहǘ युवा केÂğ ǎारा एक दल िवशेष के ËयाȎƪयȗ के िलए काय« िकया जाता है एव ंइस अशासकीय संÎथा 

ǎारा भारत सरकार से जो धनरािश अनुदान के ǘप मȂ ĢाÃत होती है, उसका उपयोग राजनीितक उǈेÌयȗ की 

पूȌत मȂ िकया जाता है। इसके Îथान पर यह Ģयास िकया जाना चािहए िक िजला Îतर पर भारत सरकार ǎारा 

जारी िदशा-िनदȃश के अनुसार ĢाÃत ĢÎताव का परी©ण िजला Îतरीय सिमित ǎारा िकया जाए, िजसमȂ 

समÂवयक, नेहǘ युवा केÂğ तथा िजला खेल एवं युवा कÊयाण अिधकारी सदÎय रहȂ एवं उपयुƪ ĢÎतावȗ को 

रा¶यȗ के संचालक/िनदȃशक, खेल और युवा कÊयाण को Ģेिषत करȂ तथा रा¶य Îतर पर भारत  

सरकार के िनदȃशानुसार गिठत सिमित ǎारा इसका परी©ण िकया जाए। इस सिमित मȂ नेहǘ युवा केÂğ के 

©ेĝीय िनदȃशक को सदÎय नामािंकत िकया जा सकता है। इससे यह लाभ एव ंËयवÎथा िनȌमत होगी िक एक 

ही काय« के िलए दो संÎथाओ ं अथɕÞ नेहǘ युवा केÂğ एवं रा¶यȗ के खेल एवं युवा कÊयाण  

मंĝालय ǎारा पृथÓ-पृथÓ ĢÎताव केÂğीय सहायता Îवीकृत करने हेतु भारत सरकार को नहȒ भेजे जा  

सकȂ गे। 

Demand to open a Kendriya Vidyalaya in the village of Shaheed Bhagat Singh and declare 

public holiday on the Shaheedi Diwas 

 Ǜी अवतार ȋसह करीमपुरी (उǄर Ģदेश): महोदय, भारत की आजादी मȂ अनेकȗ शहीदȗ के साथ-साथ  


